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$+ An Act further to amend the Indian Paper Currency Act, 1925. e 
k 

HEREAS it  is expedient further to amend the ' Ind im 
i' x of 1023. W Paper Currency Ach, 1923, for the purpose hereinafter 1 appearing ; It is hereby enacted as follows : - 

1. This Act inay be called the Indian Paper Currellcy (Amend Short titla. 

rnent,) Act, 1925. 

Y I ~  sub-section (1) of scctiion 19 of the Indian Papy,"$g;y;p:;{ 
Currency Act, 1923, for the words " eight hundred and fifty xofioz3. 
tlhe words " one thousand " shall be substituted, and to the same 
sub-sccbion the following proviso shall be added, namely :-- 

" Provided that the value of created securities included in the 
said securities a t  the price at which they were purchased shail 
cot c s ~ e e d  five hundred millions of rupees ". 
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